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(b) if so, the details thereof and the measures taken by Government to increase
the security and safety of our Naval and Air bases;

(c) whether Government has allocated funds to install appropriate electronic
security and surveillance gadgets to ensure the security and safety of our strategically
important Naval and Air bases across the country during the last three years; and

(d) if so, the details thereof, year-wise?

THE MINISTER OF DEFENCE (SHRI ARUN JAITLEY): (a) Assessment and
evaluation of threats with appropriately responsive preparedness is a dynamic process
being ensured.

(b) Naval and Air bases continue to remain at high alert to thwart threats to
security of the establishments. Periodic security audits are conducted to assess the
preparedness and personnel are regularly sensitized. Upgradation of security infrastructure
like perimeter wall, double chain linked fencing and installation of electronic equipments
/ surveillance cameras around bases is a continuous process.

(c) and (d) Adequate funds have been earmarked for ensuring security and safety
of our strategically important Naval and Air bases.

Introduction of armed forces covenant

672. SHRI RAJEEV CHANDRASEKHAR: Will the Minister of DEFENCE be
pleased to state:

(a) whether Government would consider introducing an Armed Forces Covenant
to demonstrate its commitment to the well-being of the members of our Armed Forces
and their families; and

(b) if so, the details thercof and, if not, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI ARUN JAITLEY): (a) and (b) There
is no such proposal. However, the Government is committed to the well-being of
the members of the Armed Forces and their families. A number of measures for the
welfare of serving personnel of the Armed Forces, ex-Servicemen and their families
are already being taken. Time tested mechanisms are also in place for redressal of
grievances of service personnel.

Recruitment in the armed forces

+673. SHRI RAMDAS ATHAWALE: Will the Minister of DEFENCE be pleased
to state:

(a) the details of recruitment done State-wise especially from rural and the
backward areas in all the three wings of the Defence forces, year-wise, during the last
three years as on date;

+Original notice of the question was received in Hindi.
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(b) the details of recruitment centres. State-wise and location-wise in the country
as on date;

(c) the details of locations especially in rural areas where Government proposes
to recruit youth during this financial year; and

(d) if not, the reasons therefor?

THE MINISTER OF DEFENCE (SHRI ARUN JAITLEY): (a) to (d) Information
is being collected and will be laid on the Table of the House.

Welfare schemes for retired armed forces personnel
674. DR. TN. SEEMA: Will the Minister of DEFENCE be pleased to state:

(a) whether Government has plans to established old age homes for shelterless
single elderly Armed Forces pensioners / veterans in different parts of the country
including Kerala;

(b) if so, the details thereof, State / UT-wise;

(c) whether Government is also considering to provide increased family pension or
other financial benefits for defence personnel having mentally and physically challenged
children; and

(d) if so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI
INDERIJIT SINGH RAO): (a) and (b) No, Sir. However, Army is establishing two
Old Age Homes at Panchkula (Haryana) and Lucknow (Uttar Pradesh) on the concept
of ‘Pay and Stay’.

(c) and (d) The pensionary entitlements of Armed Forces Pensioners have been
upwardly revised with effect from 24th September 2012 vide Government letter dated
17th January 2013 as under:

Ordinary Family Pension:

(1) The pre-2006 family pensioners of Commissioned Officers have been granted
minimum guaranteed family pension at 30% of the minimum pay of the rank in
the fitment table.

(ii) The pre-2006 family pensioners of JCOs/ORs have been granted family pension
at 30% of minimum pay of the rank in the fitment table or 60% of the service
pension whichever is higher.

Special Family Pension:

(1) The pre-2006 family pensioners of Commissioned Officers have been granted
minimum guaranteed Special Family Pension at 60% of the minimum pay of the
rank in the fitment table.



